LX) Written Answers

appearing in the 'Times of India’ da-
ied the 17th December 1992 under
the heading “Vernacular students
fare low in IIT-Joint Entrance Exa-
mination held in 19907

(by if so, the reaction of
raent thereto.

Govern-

(¢j wheither  Government  have
wnalysed the reasons for such 4
low performance: and

(d) il so, the siepg taken in  this
segard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGII). (a) to (d) Joint
Evirrance Examinarion conducted for
;dmission to MTs is an all India com-
petitive examination. Since 1980, the
siudentg are allowed to write this
esaminalioy in English or in any onc
of the 14 Indian languages which has
been their medium of instruction in
1042 examination in Physics
Chemisiry and Mathemaiics. The fac-
tual data and stalistical analy:is of
JEE, 1990 made by the arganising
Institute indicates a  comparatively
low pass percentage of the students
writing the examination i vernacu-
lar. It bhas been rhe experience thal
factorg like advance preparation by
the students, formal coaching, family
background ete., have a hearing on
the success of students in rhe JEE
The specific reasons could be analy-
seq it a similar trend coptinues 1
JEE 1993 also

Repori of expery committee vn flcod
managemeng in North Eastern Region

*353 SHRI TARA CHARAN MAJ-
UMDAR: Will the Minister of
WATER RESOURCES be pleased o
sfate:

(a) the action taken by Govern.
ment on the report submitied by the
Expert Committee on Flood Max}age-
ment in rhe Norih Eastern Regien:

(b) whether it is a fact that. the
committee submitted its report 11
December, 1988; and
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(¢) what wove the terms of refer-
ence of the commitiee and what were
its principal recommendation:?

‘HE MINISTER OF WATER RE_
SCURCES AND THE MINISTER GF
PARLIAMEN [ARY AFFAIR3
(SHR1 VIDYACHARAN SHUKIA):
(a) and (by Yes, Sir. The Commirttee
submitted ity report ip  December,
1988, The repoit of the Committee
wag senl lg all concerned State and
Central Depariments. Subsequently
it was alsg reviewed by an Empower-
ed Commitiee and follow up acliop Lo
he tuken were sent ro them in Janu-
ars 1997, !

fc) The 1ermg of reference weres (0
teview all flood management acti-
vities and suggest recommendations
for prioritisatioa oi schemes, thew
tinancing and maintenance. The main
recommendations covering both short
rerm and long-term measures lay
strecs on hon.structural measures
sitch as flood forecasting and  flood
orofing, early completion of ongoing
schuemes, their evaluagion and pro-
per maintenance of flood mansage
ment works,

Opening of Centra) and Navodaya
Schyols in U.P.

*359. DR. ISWAR CHANDRA
GUPTA: Will the Minister of HU-
MAN RESOURCE DEVELOPMENT
be pleased 1p state:

(a) number of Central Schoolg fun-
ctioning in the State of U.P.;

(b) whether this numbey is

pro-
perrionate tg its populaiion:

(¢) if not, the number of such
school; likely o be opened in the

Siate during 1993.94; and

(d) the number of Navodaya Vid-
yalayas functioning in the State at
present and proposed to be Opened
during 1993-94?
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THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SIIRI
ARJUN SINGH): (a) 111 Kendriya
Vidyalayas aro functioning in U.P.
al present,

(b) and (c) Kendriya Vidyalayas
are not opened on the bPasis of the
pepulation of a State. Thege Vidyala-
yas are primarily for the children of
trensferably  Central Government
employees including defence and
para-military personnel. Specific
locations where new schools are (o
ke opened in 93-94 have not been
decided.

 (dy Out of 63 districtg in UP. 44
districts are covered by on. Navoda-
ya Vidyalaya in each district. The
Navodaya Vidyalaya Samiii is kecen
to open one Vidyalaya in each dist.
rict as soon as requisite facilities are
made available by the State Govern.
ment and financial resources are pro-
vided.

Agitation by Karnataka Raitha
Sangha

#260. SHRI S, MADHAVAN: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government are awa-
re of the agitation by the
Karnataka Raitha Sangha against
Government’s plan to allow multi-
national companies in seed produc.
tion; '

(by whether a US multi-narional
company was attacked at Bangalore:
and

(¢) what are the steps taken to
prevent the multi-national companies
from exploiting Indian agriculturists
in seed production?

THE MINISTER OF STATE IN
THE MINISTRY OF NON-CON-
VENTIONAL ENERGY RESOUR-
CES WITH ADDITIONAL CHARGE
OF THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI #%. KRISHNA KUMAR) (a)
and (b) Yes Sir. .

LRAJYA SABHA]

to Questions 56

(¢) MRTP/FERA companies have
been permitted (o entey the area of
certified high yiclding seeds  from
1986. In the New Policy on Seed De-
veIOpment, 1888 provisions have been
made for adequate trials, impore of
technology/parental seeds, restrietion
on bulk import on recurrent basig for
cnarse cereals, pu'ses, oilseeds and
foddey seeds. Bulk import of wheat
ond paddy seeds was not considered
in the Policy, Sale of certified seed
is compulsory for MRTP/FERA

companies.
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